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02,1362/97

Between: ‘ Dated:28,10,1997

Ys Gandhi ‘ ‘ «# Applicant, |
And

1, Regionalbirector (SR).
staff selection commissien,
F,VaKeSampath Building, 2nd 'Floor, |
college Road, Madras. d

2. The Deputy Director, National Sample.

‘survey Organisation (Field Operation Division),.

8th Floor, Gagan Vihar, Opp: Gandhi Bhavan, '

Hyderabad, +s Respondents, |

Counsel for the applicant : Mr¢K, Madhava Reddyz

L]

‘Counsel for the Respondents : Mr, V.Rajeswara Rao, Add1.CGSCa.
CORAM ¢
THE HON'BLE MR. Re. RANGARAJAN : MEMBER (A) |

THE HON'BLE MR, BaS. JAI DARAMESWAR : MEMBER (J)

The Tribunal made the following Order:~ } ‘ |

Heard Mr. Kriéhna Devan for Mr. K. Madhav Reddy, for the applicant
and Mr. V.Rajeswar Rao for the respondents, This 0.A, is filed for |
follewing relief:

% mo issue an order or direction directing the respondents to \
appeint the applicant to the post of Investegator National
cample survey Organisation®, (Field Operations Division) in

the Zone af Andhra Pradesh keeing in view, the order of merit, wherein, _
the applicant shood at 14th rank' as early as pofsible and pass such other
orders as this Honourable Tribunal may deem fit and proper in the |
circumstances of the case”. ‘ ' -

Now Mr.,Krishna Devan for Mr. K. Madhav Reddy submits that ‘

the applicant wants permission to withdraw the 0a, Hence the CA. is
permitted to be withérawn and it is accordingly dismissed,
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Deputy Registrar (J)

1




. Be

sSrr

" 0A.1362/97 : ;

. |

Copy tot~

1. The Regional Director (SR), Staff Selection Commission,
E.V.K.Sampath Building, 2nd Floor, College Road, Madras,

2. The Deputy Direftor, National Sample survey Organisation
(Field Operation Division), 8th Floor, Gagan:'Vihar,
Oprp: Gandhi Bhavan, Hyderabad.,. ,

3, . One copy to Mr.,K. Madhavsa Reddy,‘Advocate. CAT., Hyd.

4, One copv to Mr,V.Rajeswar Rao, Addl,CGSC.. CAT., Hyd.
One copy duplicate copy. ' )
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CTHE HON'BLZ SHRI B.3.3A1 PARAMESHWAR :

‘Dated: 23 - (0=

ORDER/ J4DEMENT—_

i
N
Digfiosed of with Dirgctions
. - . B
Dismissad
B . . . |
Dismigsad as withdraupt—"

Dismisdsd for Default |
OrderedXRejected %

No order\as to costs,
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